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V. K. Loan 

0". Shri Madha Llmaye: Will the 
Minister of FlDance be pleased to 
state: 

(a) whether the U. K. Government 
have fulfilled its pledge about ex-
tending credit. to India during the 
current year; 

(b) how much of the loan. are com-
mitted to specific imports; and 

(c) how much of It could be uU-
lized for general purposes? 

The Minister of Finance (Sbn 
Sacblndra Cbaudharl): (a) V.K. hBi 
already signed agreements tor all tile 
assistance it has offered to India in 
the current year except for £ ~ mil-
lion for which agreements are likely 
to be signed shortly. 

(b) and (c). A own of £15 million 
is set apart, in separate agreements, 
tor general purposes of the economy; 
the balance (£ 16.5 million) Is avail-
able for specific purposes (inclusive 
of imports). 

UnaC('!lunted Money 

·7~ Sbrl S. M. Banerj •• : 
Shrl Oukar Lal Berwa: 
Shri Bukam Chand 

Kacbbavalya: 
Sbrl M. L. Dwlveell: 
Sbrl P. C. Borooah: 
Sbrl Bbarwd .Jha Azad: 
Shri Subodb HaMCla: 
Sbrl S. C. SalDaDta: 
Sbrl Barrl: 
Dr. Ram Mauohar LohJa: 
Shrl Yashpal Slnrb: 
Sbri nem Raj: 
Sbri Bade: 
Sbrl Prakash Vir ShalItrl: 
Sh,l Jagdev Slnlrh SlddbaDU: 
Sbrl Shree Narayan Du: 
~hrl ~dhu Llmay~: 
Shri K. N. Tlwary: 
Shrl P. R. Chakraverti: 
Shrl VL.hwa Natb P.ndey: 
Sbrl C. K. Bhattac:b.ar7ya: 

Shrl Maheswar Na.Ik: 
Sbrl Klnclar Lal: 
Sbrl P. L. Barupal: 

Shri R. S. Pandey: 
Shrl B1shwanath Roy: 
Sbrl Shiv Charan Gapta: 

Will the Minister of FiDlUlOe be 
pl .... sed to state: 

(a) the total amount of unaccounted 
money unearthed in terms of cash 
end gold ,0 tar by way of seizure. 
by the Customs and the Income-tax 
authorities; 

(b) the action taken against the 
persons involved in the searches; and 

(c) the further steps taken or pro-
posed to be taken by Government to 
acceJerate the progress to unearth the 
unaccounted money? 

The Minister 01 State In the MIubo-
try 01 Finance (Sbrl B. R. Bu.at): 
(a) (i) Rs. 178 lakhs by Income-tax 
Department during the year 1965. 
Thjg amount represents cash Bnd 
value of gold bullion ornaments and 
jewellery valued at market rate. 

(ii) 3,185 Kgs. of gold valued at 
the international rale at Rs 171 
lakhs approximately by Custom's and 
Central Excise Authoritie •. under the 
Custom. and Gold Control La_ 
during the year 1965. 

(b) Action to assess the unaccount-
ed money in the hands of the persons 
concerned is taken by the Income-
tax Department and action to adjudge 
confiscation or the cold ond penalties 
on pprsons conrerned under the Cus ... 
to:n:; and Gold Control Law! '--
taken by the Custom, and Central 
Excise Authorities. In additIon pro-
secution under the relevant eu.lltona' 
and Gold Control Laws is also 
launched In appro'prlst. ca..,s. 

(e) The problem o{ unearthing un-
accounted money i. cOllBlantly under 
revtew and nIl possibJe steps ara-
being taken In tbe matter. 




